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Sanctity of question hour
must be maintained: Report

HT Correspondent

® i@ onduatantimes com

JAPUR: The speaker of Rajasthan
Legislative Assembly Deepe-
ndra Singh Shekhawat pre-
sented the Heport of the
Committee of Presiding Officers
which has mainly recommend-
ed thal the Sanctity of the
Question Hour must be main-
tained so that the right of the
members to seek information
is protected and the govern-
merit of the day must be made
accountable

The report also deals with
the ensuring accountability of
the FExecutive to the
Legislature and as 8 member
of the Committee, Shekhawat
presented it during current
confrecne of the presiding
officers.

The tendency to resort to
frequent adjustments and to
ereate unruly seenes must be
eurtailed =0 as to preserve the
faith of the people in the
Parliamentary set up and to
maintain the image and cred-

Tendency to resort to
unruly scenes in the
house mast be curbed.

RECOMMENDATION

itability of the legislative bod-
les. The commitiee has sug-
gested that the political par-
ties need to ensure good atten-
danee of their members and to
maintain quorum,

The members also need to
ponder whether it is ethical on
their part to accept daily
allowance for the sittings
adjourned due to frequent dis-
ruptions or want of quorum.

Keeping in mind the grad-
ual decline in the sittings of
legislature and the squeezing

ortunities of members to
raise matters of public impor-
tance in the legislature, the
committes recommended that
thers is a need amend the con-
stitution to provide for a min-
imum number of sittings of 60
days for the Legislatures of

smaller states and 100 days for
both larger states and the
Parliament in a year,

Concerned aver the inordi-
nate delay in fulfilment of the
assurances, the committes has
stressed that there is an urgent
need to revamp the function-
g of the Committee on
Government Assurances so
that the implementation of
assurances given on the floor
of the House is implemented
expeditiously,

The committee has also rec-
ommended that in order to
maintain the autonomy of the
Legislature Secretariats as
enshrined in the Articles 98
and 187 of the Indian consti-
tution, each legislature needs
to enact a law for regulating
the reeruitment and conditions
aof service for appointment of
its secretarial stafl in order to
build a dedicated, well quali-
fied, objective and proficient
category of officers and to
check possible arbitrary exer-
cise of power or outside
intervention,

Hindustan Times, Dated 23.09.2011
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DELHI

THE HINDU » FRIDAY, SEPTEMBER 23, 2011

Retain sanctity of Question
Hour: Presiding officers

Seek amendment to Constitution to ensure minimum sittings

Special Correspondent

JAIPUR: The presiding officers’
conference has sought an
amendment to the Constitu-
tion to make it mandatory for
Parliament and the legisla-
tures of the States to meet for
aminimum of 60 to 100 days a
yvear, In the case of smaller
States it has recommended a
minimum of 60 days while for
Parliament and legislatures
of bigger States the suggested
minimum sitting is of 100
days.

The recommendation
formed part of the report of
the Committee of Presiding
Officers on Ensuring Ac-
countability of the Executive
to the Legislature, presented
by  Rajasthan  Assembly
Speaker Deependra Singh
Shekhawat on the second day
of the meeting of the presid-
ing officers of the legislative
bodies here on Thursday. Mr.
Shekhawat presented the re-

= Speakers concerned over low attendance in

legislatures

* Strengthening of House panel system

recommended

port on behalf of Lok Sabha
Deputy Speaker Kariva Mun-
da who is the chairman of the
Committee,

The provocation for the
suggestion was obviously the
gradual decline in the sittings
of legislatures and the
squeezing opportunities of
members to raise matters of
public importance. The com-
mittee also took serious note
of the low attendance of the
members in the Houses and
suggested that the political
parties need to ensure good
attendance of their members
and to maintain quorum,
“The members also need to
ponder whether it is ethical
on their part to accept daily

allowance for the sittings ad-
journed due to frequent dis-
ruptions or want of quorum,”
it noted.

The Committee was set up
by the Lok Sabha in the 69th
conference of the presiding
officers held at Raipur in
Chhattisgarh in 2005. The
Speakers of Goa, Karnataka,
Madhya Pradesh, Maharash-
tra, Orissa and Uttar Pradesh
are its members,

The Committee was equal-
ly emphatic on maintaining
the sanctity of Question Hour
so that the right of the mem-
bers to seek information is
protected and the Govern-
ment made accountable. The
tendency to resort to fre-

quent adjournments and to
create unruly scenes must be
curtniled so as to preserve
people's faith in the Parlia-
mentary set up, it said.

Acknowledging the signif-
icant role of Parliamentary
Committees, it recommend-
ed further strengthening of
the committee system. The
State legislatures also should
set up the department- relat-
ed Standing Committees, it
said.

The Committee took note
of the huge excess expendi-
ture incurred by many States
over past few decades which
has not been regularized by
the State Legislatures in
terms of Article 205.

It suggested that the Pubic
Account Committees of the
State Assemblies needed to
examine the excess expendi-
ture on a regular basis,

The defaulter Ministries
should be reprimanded, it |
asserted, 1

P

The Hindu, Dated 23.09.2011
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LAWMAKERS
MUST FOCUS ON
LAW MAKING

For Pradeep Kumar Amal,
neutrality depends on per-
son to person and is spe-
cific to a cose, Eardier, n sen-
inr member of the ruling
Biju Janata Dal, Amat said
that speakers should be
j‘"ﬂ:‘h‘nm’. .nh?hym A phaiy exhibition st the contensnos ai tha Stais Russmbily P BHARMLHT FHIID
About unhealthy atmos- 5 5
phere ar rowdy behavior of
members in the House, the
speaker said that for the
past three years, Orissa
assembly has set up an
ﬁns E;ﬂnr;:aldisﬁp&n
5 L0
i Wﬁm
duet are referred to it
He said that though the
eommittes looks alter such

done in this regard.
Lawmukers should con-
centrate on law-mak

He believes law making
should take time and judi-

clal intervention. Deegatis pettieg photogtashes. A
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PRESIDING OFFICERS' DAY

Lok Sabha speaker and
Fresiding officers of
egislative bodies found a
way to unwind in Jaipur
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